L : | CENTRAL ADMINIéTRATIVE TRIBUNAL
: ERNAKULAM BENCH

0.A.N0O.306/2001.
Tuesday, this the 3rd day of April, 2001.

CORAM:
HON’BLE MR A.V.HARIDASAN, VICE CHAIRMAN
‘HON’BLE MR T.N.T.NAYAR, ADMINISTRATIVE MEMBER

1. A.S8ivankutty,
‘ 8.8.Nivas, T.C.50/40, Kaladi ,
. Karamana P.O., .
Thiruvananthapuram.

2. K.G.Sreekumar,
Thunduvila Veedu,
Erayankodi,
Cheriyakonni P.O.,
Thiruvananthapuram.

3. P.K.Vijayakumar,
T.C.50/1947, .
Valiyavilakam Veedu,
Thaliyal, Karamana P.O.,
Thiruvananthapuram.

4. K.Susheelan,
Mudumbil Veedu, Edayar,
Thiruvallom P.O., .
Thiruvananthapuram. Applicants

(By Advocate Shri D. Kishore)

. Vs.

1. Sub Divisional Engineer,
Central Telegraph Office,
Bharat Sanchar Nigam Ltd.,
~Thiruvananthapuram.

2. Senior Superintendent of
Telegraph Traffic,

v Office of the General Manager,

Telecom District,
Bharat Sanchar Nigam Ltd.,
Thiruvananthapuram.

3. ‘ General Manager,
Telecom District,
Bharat Sanchar Nigam iLtd.,
Thiruvananthapuram.

4. Bharat Sanchar Nigam Ltd.,

represented by its Chairman,
New Delhi - 1.



..2...
5. Union of India represented by
its Secretary, Ministry of
Communications, New Delhi ~1. Respondents
(By Advocate»Shri M. Rajendra Kumar, ACGSC)

The application having been heard on 3.4.2001, the Tribunal on

‘the same day delivered the following:

ORDER

HON’BLE MR A.V.HARIDASAN, VICE CHAIRMAN

The applicants who were engaged as contract Telegraph

‘Messengers, have filed this application praying for a direction

to the respondents to consider them also for engagemaent along
with those sponsored by the Employment Exchange during the year

2001.

2. When the 0.A. came up for admissibn, learned counsel
of the respondents state that the ;aspondents would consider
the case of the applicants also for enagagemenﬁ alongbwith the
candidafes sponsoréd by thé Employment Exchange and therefore
the application may be disposed of accordingly with éuitable

direction.

3. In the light of the above submissiqn by the couhsel for
respondents, the 0.A. 1is disposed of directing the respondents
to consider the applicants also for ahgagement as contract
Telegraph Messengers along with those sbonsored by the
Employment Exchange. No costs.'

| | Dated tﬁe 3rd April 2001.
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T.N.T.NAYAR
ADMINISTRATIVE MEMBER

E CHAIRMAN



